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Allotment  of land  to group  housing so-
cieties   at   Papan   Kalan,   Delhi 

4090. SHRI BIR BHADRA PRATAP 
SINGH: Will the Minister of URBAN 
DEVELOPMENT be    pleased to state: 

(a)  whether it is a fact that the DDA had 
acquired about    1500   acre   of    land 

three years back in Papan Kalan be-Ihind 
Palam Airport for allotment to. 1500 
cooperative housing societies registered with 
the DDA; 

(b) if so, what are the reasons for delay in 
allotment of this land to the societies; 

(c) what are the rates at which the DDA 
propose to allot this land and by when this 
land is likely to be allotted to the  societies? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH): (a) and (b) 4,600 
acres of land has been acquired and handed 
over to DDA only in September, '86. After 
this land is developed, this will be allotted to 
the Societies. 

(c) The provisional rate fixed is Rs. 474|- 
per sq. mtr. DDA is presently considering the 
fixation of the final rates. 

 


